9/\ N

()/\097 myself, my spouse and dependants*:
\(‘}(\ A. otails of movable assets
(Assets in joint name indicating the extent of joint ownership will also have to be
given)
Sr. Description Self Spouse Dependant-1 Dependant-2 Dependant-3
No. Name(5) Name Name | Etc.Name |
(1) Cash }S,mﬂ" . . —
(iiy | Deposits in
Banks, Financial g\/
Institutions And :)/‘0 i — — —
Non-Banking \0\
Financial 01
Companies
(i) | Bonds, A =
Debentures and ¢ 60‘6\
Shares in \ 8 — i L
companies J
(iv) | Other financial |Lre fota P
institutions, f 2920
NSS, pDSta' P:: Ri ,?VIQI'ZI’ — o e ——
Savings, LIC
policies, etc fer yea 2t
EERr AN
(v) | Motor Vehicles
(details of g T —_—
make, etc.) I =r =%
I NI <
(vi) | Jewellery (give
details of 693’"3”{"
weight and 20V gl — — —_— T
value) CAW
e
(vii) | Other assets,
such as values )o g —
of claims / - .
interests s |f

service and presently working as

give herein below the details of the assets (immovable,

movable, bank balance, etc.) of

Note: Value of Bonds / shares / Debentures as

Exchange in respect of listed companies and as

companies should be given.

* Dependant here means a p

employee.

erson substantially de

per the latest market value in Stock

Subikiidt Bhat h?

per books in the case of non listed

pendent on the income of the
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e e e et i
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B. Details of Immovahle assets
[Note: Properties in joint ownership indicating the extent of joint ownership will

also have to be indicated]

»Sr., < Description ' Self Spouse | “Dependant-1 Dependantz Dependant-3
J["No. Name(S) Name Name Etc. Name

-L(v) !Others (stﬁéh as ! | f

() | Agricultural Land
- Location(s)
- Survey number(s)
- Extent (Total
measurement)
-Current market value
(i) | Non-Agricultural Land
- Location(s)
- Survey number(s)
—<Extent’(Total—— —|..
measurement)
-Current market value

[ i) ‘Buildings (Commercial

and residential)
Location(s)
- Survey /door
number(s) T _"'
- Extent (Total
measurement)
- Current market
value

(iv) | Houses / Apartments,
ete: :
- Location(s)

O "
" 7| - Survey /door
number(s) O)AM' —
- Extent (Total vl o AL
measurement)

- Current market
value -

interest-in- property) -.-———v

1(2) " 1 give here!n befow the detaus of my liabilities / overdues to pubHc financial
* institutions and govemment dues:-

.....

aBds 3

% Sr, Descrlption Name & address of Bank / Amount outstandmg»as
#*No, : " Financial Institutions(s) / on.
__Department (s)

@ Tm Lo-ahsfrom-Bla;lks I] = r——— ]
, I &

(i Loans from financial

institutions... e

iii) Government Dues i

(a) dues to departments . G o

dealing with government s

accommodation - ik ' ]
]

(b) dues to departments
dealing w;th supply of - _ B
water . B

(c) dues to departments el 7 ol : __] T oy

"""" [ deéaling with supply of | S

el ectric!ty

C..ll-l- W T



| 5 l _ 4]
(d) dues to departments
dealing with telephones i e 7
(e) dues to departments
dealing with government
transport (including . — a2
aircraft and helicopters)
(f) Other dues,. if any

(b) (1) Income Tax including
surcharge [Also indicate )

the assessment year upto o

which Income Tax Return

filed. Give also Permanent

Account Number (PAN)] — 86(2 PB 0—% 7/ ‘6 =

~| (ii) Wealth Tax [Also

‘Indicate the assessment _

«year upto which Wealth =

.. Tax:réturn filed.]

:(ili)-Sales Tax [Only in

-ease:of:proprietary
 [:business] 1 ol —
_[-(iv): Propérty: Tax F e

=C. Personal Detail-

GPF/CPF/PRAN No. :- ’// 0/ Yy C 348 %1_9: . 7 )

- Gender - (M/F)

Date of Birth b ’ ‘2—’2—- 7_ 0’ £ el ‘9 , g.ﬁjg ] (Dp/MwWwJ

Class/Group . - :.~(A‘[B/C)

e, Bl # J’em—ciw\nf Sermce , Messecyos ]
e (Rl Nae e oS B S R BiNar Administiative Service, < ¢

B.S.S.- Bihar Secretariat Service etc.)

Homé District - BW@(/FWS_, . 1

: I hereby declare that the above details are true  to the best cif"ihir‘"' Rt
knowledge and bglief. ' : SISy

e R L B TR PRt

; 3 . A V L .
Signature ‘SWK“‘*‘@-)"\W(‘H ................

Note: Please sign each ‘page of the declaration. Asset declaration form
must be in A4 size white paper with computerltyped_._(single side)

" in prescribed format.




